Greenfield Infrastructure Development Boards Bill, 2024-Introduced

SHRI RAJIV PRATAP RUDY (SARAN): Sir, I beg to move for leave to introduce a Bill to
provide for the constitution of Greenfield infrastructure Board in each zone of the
country to assess the availability of land in the respective zone and decide on the
fitness of sites for development of a greenfield infrastructure project and for
matters connected therewith of incidental thereto.
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SHRI RAJIV PRATAP RUDY: Sir, I introduce the Bill.
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